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Om ifiM w  Credit StcWii Central effected in 1867-98 according to #► 
Railway

XSSI. Start Daljtt Bingh: Will the
Minister of Railways be pleased to 
state:

(a) whether there is any Co-opera
tive Credit Society which caters for 
the entire staff of the Central Rail
way;

(b) if so, the name of the society; 
and

(c) if not, the action taken so flar?
The Deputy Minister of Railways 

<8hri Shahnawax Khan): (a) and
(b). There are two Co-operative 
Credit Societies which cater to the 
needs of the entire staff of the Cen
tral Railway. These are (i) the 
Central Railway Employees* Co
operative Bank Ltd., Bombay (cater
ing to all the employees of the Cen
tral Railway except those employed 
on the (Secunderabad division) and
(11) the Central Railway Employees' 
Co-operative Credit Society Ltd., 
Secunderabad (serving the employees 
of the Secunderabad Division exclusi
vely).

(c) Does not arise.

Bridges in Tripura
£382. Shri Bangshi Thakur: Will

the Minister of Transport and Com. 
mnnicatlong be pleased to state:

(a) whether it is a fact that for 
want of construction and repair of 
bridges situated at Satsangam, Kurti, 
Damchherah, Radhapur and also at 
few other places of Dharmanagar in 
Tripura the people have been greatly 
inconvenienced; and

(b) if so, what steps Government 
propose to take in the matter?

The Minister of State in the Min
istry of Transport and Communica
tions (Shri Raj Bahadur): (a) The
places are served by foot tracks and 
there are temporary bamboo bridges 
at the various crossing which cannot, 
however, stand up to monsoon floods.

(b) Substantial replacements of 
temporary bamboo bridges have been

ances available. On the Dharma- 
nagar-Kurti Road, five semi-perma- 
nent bridges and . one reinforced 
cement concrete culvert have been 
sanctioned while on the Dharma- 
nagar-Rewabazar toad one timber 
pile bridge and one reinforced 
cement concrete culvert have been 
sanctioned. All these works, except 
two, have already been completed.

Agricultural Improvement tat UP.
2383. Shri Radhamohan Singh: Will 

the Minister of Food and Agrienltare
be pleased to state:

(a) whether any schemes have been 
sanctioned for the improvement of 
agriculture and stepping up of pro
duction of cereals in Uttar Pradesh 
during 1958-58; and

(b) if so, the amount sanctioned for 
the same?

The Minister of Food and Agricul
ture (Shri A. P. Jain): (a) and (b). 
No scheme has so for been sanctioned. 
An amount of Rs. 281*36 lakhs has 
been earmarked for the Grow More 
Food Schemes of Uttar Pradesh for 
the year 1958-59. Actual sanction 
will be issued after the detailed 
schemes are received from the Govern
ment of Uttar Pradesh and the Central 
Budget is finally voted by Parliament.
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